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CRI M NAL APPEAL NQO(s). 1369 OF 2004

YEDLA SRI NI VASA RAO Appel I ant (s)
VERSUS

STATE OF A P. Respondent ( s)

W TH CRIM NAL APPEAL NO 1370 of 2004

Date: 29/09/2006 This matter was called on for judgnent today.

For Appell ant(s) M. Rameshwar Prasad Goyal , Adv.

For Respondent (s) Ms. D. Bharathi Reddy, Adv.

Hon' bl e M. Justice A K Mat hur pronounced the judgnent
of t he
Bench conprising H s Lordship and Hon’ ble M. Justice Altamas Kabir.
The Crim nal Appeal s are di smi ssed in terns t he
si gned
reportabl e judgnent.
( A D Sharma ) ( Phool an Wati Ar
ora )
Court Master Court Master

(Si gned Reportabl e Judgnent is placed on the file)



